Detail of Amount deposited with Eco-Green Company.

*1132:-

SMT. SEEMA TRIKHA, M.L.A.: - Will the Urban Local Bodies

Minister be pleased to state:-

The year wise and ward wise details of amount deposited with
the Eco Green Company till to date together with the extent of
benefit received by the Government and District Faridabad;
Whether the Eco Green is working as per the contractual terms
and conditions of the Government in District Faridabad;

The number of three wheelers and four wheelers engaged in
each ward; and

Whether any receipt in lieu of user fee charged from the public is

being issued by the Eco Green Company, if so, a copy thereof?

HON’BLE, URBAN LOCAL BODIES MINISTER

Sir, a statement is placed on the Table of the House.



Statement of Sh. Anil Vij in reply

Si

ry

The project of development of Integrated Solid Waste Management

(Collection, transportation, processing and disposal) in Faridabad-

Gurugram Cluster was allotted to M/s. Eco-green Company in year

2017 for a concession period of 22 years. The agreement was signed

between the MCG, MCF and Concessionaire on dated 14.08.2017. As

per the scope of contract the concessionaire i.e. M/s Eco-green

company was required to develop Integrated Solid Waste Management

facility through private participation covering the following activities:-

Door to door collection of MSW in segregated manner from
waste generators.

Transportation of MSW from secondary collection to processing
facility.

Design and setup of processing facility i.e. Waste to Energy

plant and sanitary landfill.

The concessionaire was selected on the following mechanism:-

Output based incentive @ Rs. 10.40 per unit of electricity
generation from MSW.

Rs. 6.84 per Unit shall be paid by DISCOM on purchase of
electricity from the concessionaire per PPA (Power Purchase
Agreement).

Rs. 3.36 per Unit shall be paid by the ULBs proportionate to their
waste generation.

Tipping Fee for collection & Transportation @ Rs. 1000/- Per Ton
during Pre-COD (Commercial Operation Date) period and Rs. 333
per Ton of Waste collected, transported and processed Post COD
Period.

Viability Gap Funding (VGF) of 25% (Rs.82.05 Cr) of the
estimated project cost will be given in the shape of grant through

Govt. of India.



vi. Collection of User Charges from the waste generators/

Households is also a revenue stream of the concessionaire.

As per the report received from Municipal Corporation, Faridabad the
payment of the tipping fees @ Rs. 1000/MT is made to the
concessionaireon the basis of per ton collection and transportation of
the MSW in MC, Faridabad. The payment of the tipping fees is made
for the total waste collected in the limits of MCF instead of ward wise
payment. Year wise detail of payment made by MCF to M/s. Eco Green

Company till date is as under: -

Amount deposited into Bank
Ward ] No. of Account of M/s Eco-Green
FY Duration
no. Months Companyon account of
Tipping Fees only
2017-18 | Dec 17 to Mar 18 4 5,30,85,000
1to 2018-19 | Apr 18 to May 19 14 22,47,65,000
40 2019-20 | Jun 19 to Mar 20 10 19,18,96,000
2020-21 | April 20 to Mar 21 12 24,01,25,901
2021-22 | April 21 to May 21 2 3,72,03,701

The above said amount is paid to the M/s Eco-Green Company in lieu
of the work of door to door collection & transportation of the waste to
the designated site till the commissioning of Waste to Energy
Plant.Approximately 813 MT of the waste per day is being collected by
the concessionaire from the limits of MCF and approximately 10.17
lakh MT of the waste of MCF is collected & transported by the
concessionaire to the Bhandwari site. MCF got benefits in terms of
cleanliness and garbage collection. Ranking of MCF has also been

improved from 88 in year 2017 to 38™ in year 2020.

Yes, as per the report of MCF the M/s Eco-green company is working
as per the scope mentioned in the contract agreement. In case of
violation penalty provisions are being invoked as per terms and
conditions of concession agreement. Till date penalty of Rs.

2,14,33,515/- has been imposed on concessionaireby MCF.




C.

The Total nos. of 4 Wheelers & 3 Wheelers vehicles deployed by the

agency in the MCF is 279 and 423 respectively. Ward wise detail of 4

Wheelers & 3 Wheelers vehicles is as under: -

4 Wheeler Vehicles 3 Wheeler Vehicles
Ward Motorised Electrical Non-Motorised
Vehicles Vehicles No Vehicles
1 5 1 17
2 4 0 9
3 7 0 4
4 6 1 1
5 7 1 4
6 6 1 2
7 5 1 3
8 5 1 0
9 4 0 5
10 5 0 7
11 5 1 3
12 5 0 13
13 2 1 6
14 7 1 13
15 6 0 10
16 10 0 15
17 6 1 5
18 4 0 3
19 8 1 23
20 6 1 43
21 4 0 21
22 12 1 24
23 8 1 5
24 6 1 10
25 4 1 11
26 8 0 20
27 11 0 6
28 11 0 14
29 6 1 14
30 6 1 6
31 9 1 10
32 7 0 11
33 7 0 10
34 6 1 11
35 9 1 5
36 6 1 11
37 6 0 10
38 4 1 17
39 6 0 6
40 7 0 15
Total 256 23 423




Yes, a receipt is provided to the concerned from whomthe user fee is
charged by the M/s Eco-green company. Proof of receipt issued by Eco
Green Company is attached herewith at Annexure-I. The user
charges are collected from the users on the basis of rates notified by
the Governmenton dated 24.10.2011 which is placed at

Annexure-II.



ANNEXURE-I

TP N M v wir

ECO GREEN SERVI CES

FARIDABAD Mob. : 9899127216 _ e
' Ward No.
No 1 6 95 \ Date.. \b\

Received with thanks from M/s
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ANNEXURE-II
HARYANA GOVERNMENT
URBAN LOCAL BODIES DEPARTMENT

NOTIFICATION

Dated the 24.10.2011

No.14/153/2011-4C 1:- In the State Government, acting upon the powers
conferred under provisions of the Haryana Municipal Act, 1973 and Haryana
Municipal Corporation Act, 1994, hereby notify the user charges for solid
waste management in Urban areas of Haryana as under with immediate
effect; -

Monthly user Charges for Door to Door Solid Waste Collection

Sr. Property Description Rs. Per
No Month
RESIDENTIAL
1. | Bpl Houses, Notified Slums, MalinBastis& EWS flats 5%
2. | Residential Houses including hostels upto 100 Sq. mtrs. (plot | 20

area)

3. | Residential Houses including hostels upto 100 Sq. mtrs but | 40
upto 200 Sq. mtrs (plot area)
4. | Residential Houses including hostels upto 200 Sg. mtrs but | 50
upto 400 Sq. mtrs (plot area)
5. | Residential Houses including hostels more then 400 Sq. mtrs | 100
(plot area)
6. | Apartments, flats having covered area upto 2000 Sq. ft. except | 50 Per flat
EWS flats
7. | Apartment, flats having covered area more than 2000 Sq. ft. 100 Per flat
COMMERCIAL

8. | Individual Shops and private offices upto 200 Sqg. feet covered | 25
area including service stations, restaurants, dhabas, fishery
shops, shops in grain market and vegetable market ect.

9. | Individual Shops and private offices more than 200 Sq. feet | 100
covered area including service stations, restaurants, dhabas,
fishery shops, shops in grain market and vegetable market ect.
10 | Nursing Homes, Clinics/Hospitals/Aushdhalayas without indoor | 1500
facilities, Hospitals upto 50 beds.

11 | Hospitals more than 50 beds but upto 100 beds 3000

12 | Hospitals more than 100 beds 5000

13 | Shopping Complexes including Malls, Cinema Halls and notified | Rs. 0.50

Slaughter Houses Per Sq. ft of

Covered
area

14 | Factories, Mills Rs. 0.50
Per Sq. mtr
of Plot area

15 | Banks, Auditoriums, Guest Houses, Hotels (upto 10 rooms) 500

16 | Marriage Halls, Banquet Halls, Hotels (above 10 rooms), | 4000
. Commercial Party Lawns
17 | Clubs with restaurants facilities having membership upto 500 | 500

. nos.

18 | Clubs with restaurants facilities having membership more than | 1000
. 500 nos.

19 | Petrol Pumps, Gas Stations 1000
INSTITUTIONAL

20 | Central and State Govt. and Public Sector Offices/Complexes, | 150




Welfare Organizations/Societies.

21

All educational institutes of any type having plot area upto 2 | 500
acres

22

All educational institutes of any type having plot area more | 1000
than 2 acres but upto 5 acres

23

All educational institutes of any type having plot area more | 2000
. than 5 acres
24 | All Dharamshalas, religious places, sports clubs These are
exempted
In addition to above, the other rates shall be as under:-
2. Removal of Malba of Construction material during new

construction/repair/renovation Rs. 300/-per trolley.

*NOTE:-In case of wunits mentioned wunder Sr.No. 1, the
Committee/Council/Corporation will deposit this amount for
these sections of society in user charges fund and will not collect
from the owners of these houses.

Other Terms and Conditions:-

1. The user charges suggested above are only indicative and
concerned Municipal Authorities may levy the user charges at its
own within the provision of the Haryana Municipal Act, 1973 and
Haryana Municipal Corporation Act, 1994 and revise the same
periodically.

2. The users, who opt to pay user charges in advance for period of
at least one year, will be eligible for a discount of 10%.

3. The non-payment of user fee will be recovered within various
provisions for the recovery of fee contained in Haryana Municipal
Act, 1973 and Haryana Municipal Corporation Act, 1994 as the
case may be.

4. The Municipal Authorities may levy and collect the user charges
at its own or may authorize any private party engaged to handle
solid waste and its processing through open tenders for this
purpose. The Commissioner, Municipal Corporations/Executive
Officers, Municipal Councils, Secretary, Municipal Committees are
authorized to issue such instructions.

5. The users will have to deliver the solid waste at designated
places fixed by the Municipality and in the manner as guided by
Municipalities,

6. The solid waste under this notification will only include domestic
solid waste and will not include any hazardous solid waste or
medical hazardous waste or industrial Waste as defined under
Environment (Protection) Act, 1986 as amended from time to
time

7. In case of any dispute, the appeals shall be heard and disposed
off by the appellant authority as per the provisions of the



Haryana Municipal Act, 1973 and Haryana Municipal Corporation
Act, 1994.

S.S.DHILLON
FinancialCommissioner & Principal Secretary to Govt.
Haryana, Urban Local Bodies Deptt.

Endst. No. 14/153/2011-4C-I Dated 24-10-2011

A copy is forwarded to the Controller, Printing and Stationery

Department Haryana, Chandigarh with the request that above
notification (both Hindi & English) may please be published in the
Haryana Govt. Gazette (Extra Ordinary). He is requested to supply
100 copies of the said notification to this office for record.

-Sd-
Under Secretary
For Financial Commissioner & Principal Secretary to
Govt. Haryana, Urban Local Bodies Deptt.

Ends. No.14/153/2011-4C-1 Dated 24-10-2011

1)
2)
3)
4)

5)

A copy is forwarded to following for information & necessary
action:-

Director, Urban Local Bodies, Haryana Chandigarh.

All the Divisional Commissioners in the State.

All the Deputy Commissioners in the State.

The Commissioners, Municipal Corporation, Faridabad, Gurgaon,
Rohtak, Hisar, Panipat, Karnal, Ambala, Yamuna Nagar and
Panchkula.

Executive Officers/Secretaries, Municipal Councils/Committees in
the State.

-Sd-
Under Secretary
forFinancial Commissioner & Principal Secretary to
Govt. Haryana, Urban Local Bodies Deptt.
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1 5 1 17
2 4 0 9
3 7 0 4
4 6 1 1
5 7 1 4
6 6 1 2
7 5 1 3
8 5 1 0
9 4 0 5
10 5 0 7
11 5 1 3
12 5 0 13
13 2 1 6
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15 6 0 10
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29 6 1 14
30 6 1 6
31 9 1 10
32 7 0 11
33 7 0 10
34 6 1 11
35 9 1 5
36 6 1 11
37 6 0 10
38 a4 1 17
39 6 0 6
40 7 0 15
Total 256 23 423
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